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promote the reading habits and encourage 
creative writings". NPE (1986) will be re-
viewed, for which modalities are being worked 
out. 

Literacy rate among Scheduled Tribes 

3214. SHAJ NANDLAL MEENA: Will 
the PRIME MINISTER be pl~ased to state: 

(a) the number of literate persons in 
various states and the State-wise percent .. 
age 01 literate peop'e belonging to Scned·, 
uled Tribes; and 

(b) the measures being taken by Gov-
ernment to bring Scheduled Tribes at par 
with others so far as literacy is concerned? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCES 
DEVELOPMENT (PROF. M.G.K. MENON): 
(a) A Statement showing State .. wise total 
number of literacy rate amongst Scheduled 
Tribes, based on the 1981 Census, is at-
tached. 

(b) Universalisation of elementary 
education, universal retention of children 
upto 14 years of age and imparttng func-
tional literacy to 80 miJtion adutt illiterate in 
15-35 age-group by 1995 from an integral 
part of a large programme to eradicate illiter-
acy, including amongst persons belonging 
to scheduled castes and scheduled tribes 

and women. Some of the specific steps 
being taken to raise the literacy level among 

~ 

persons belonging to scheduled tribes are 
as under:-

li) lJnder the programme of 'Opera-
tion Blackboard' f preference in 
selection of blocks is given to those 
which are educationally disadvan-
taged and have concentration of 
persons belonging to Scheduled 
Tribes. 

(ii) Under non-formal education pro-
gra~"!'f1eJ preference is given to 
operling Centres in hilly, desert and 
tribal areas. States/UTs have been 
advised to utilise at least 20%of the 
allocation under non-formal edu-
cation programme on scheduled 
tribes, 

(iii) States/UTs have been advised to 
accord priority to hamlets of sched-
uled tribes in opening adult educa-
tion centres; 

(iv) Funds have been earmarked un-
der Tribal Sub·Plan in respect of 
the Scheme of Rural Functional 
Literacy Projects: and 

(v) 'n the matter oi select,on of Instruc-
tors, both under the Non-formal 
Education as well as Adult Educa-
tion programmes, persons belong-
ing to Scheduled Tribes commu-
nity are to be given a preference. 
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